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DELHI LEGISLATIVE ASSEM2LY SECRIETGARIAT
BULLETI.T PaRT - II
(General information relating to Legislative & other matters)
Moncday, November 27, 1995/Margsheersh 5, 1917 (saka)

No., 227

b
DETENTION AND RELE~SE OF MLEMBERS

The following communication

to the Hon'ble Speaker, Delhi Legislative Assembly from the
Addl. Deputy Commissioner Oof Police, North District, Delhi
Wwas received on 24th November, 1995 :- -

gated 24.11,1995 addreé%ed

"I have the honour to inform you that S/snri

Deep Chand Bandhu, Tex Ciand Sharma, Mukesh Sharma,
Jai Kisnan, Jag Parvaesh Chandra angd Raj Kumar Chaunan,
mon. Members of Legislative Assembly, N.C.T. of Delhi
alongwith their other Supporters were detained under -
section 65 of Delini Police Act, 1978 for disobeying:.
the lawful directions of Police from the Matcaf House

Road, Near I.p. College, D=lhi at 11.5% A.M. on 24th
November, 1995,

They were released at 12,

00 Noon from same place
on the same day i.e. 24.11.1995

P.N. GUPTA
SECRETARY




